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MR. CHAIRMAN: Mr. Daga it is al-
ready 3.30 p.m. You may conliinu®
youy speech on Monday. Now the
House will take up Private Members’
Business.

15.30 hrs.

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

THIRTY-NINTII REPORT

SHRI Y. S. MAHAJAN (Jalgoan):
Sir, T beg Lo move the following:—
“That this House do agree with
the Thirty-ninth Report of the Com-
mittee on Private Members’ Bills und
Resolutions presenled {o. the Ilcuse
on the 24th March, 1932.”
MR. CHAIRMAN: The question is:
“That this House do agree wilh
the Thirty-ninth Report of the Com-
mittee on Private Members® Rills
and Resolutions presented to the
House on the 24th March, 1982.7

The motion was adopted.
15.32 hrs.
RESOLUTION RE. DRINKING

WATER FACILITIES IN RURAL
AREAS

MR. CHAIRMAN. Now, the House
will take up further discussion on the
Resolution moved by Shri Virdhi
Chander Jain on 12th  March, 1982,
Shri Ram Singh VYadav was on his
legs. He hag not concluded his specch,
He may continue with his speech.

SHRI RAM SINGH YADAV (Al-
war): Mr. Chairman, Sir, while sup-
porting the Resolution which hag been
moved by Shrj Virdhi Chand Jain, an
hon. Mernber of this House, I will sub-
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mit that water is one of the basic
amenities of human life without which
the human life as well as the living
beings, 1he plants and the whole of
universe cannot gurvive, Therefore,
it is very necessary that prime im-
portance should be given to the pro-
blem of drinking water which is being
faced aciually by the people ¢f this
country.

Sir, the problem with which the
country seized is quile enormous and
moreover contaminated waler some-
times ig also onc of the causes of
spreading so snany types of diseases,
W.H.O. hus estimated that 80 per cent
of diseases in the third werld could be
prevenled by improved water and sani-
tation and these discases have been
identified ag jaundice, hole.m guinea-
worms, elc.

Sir, there are 5.76 lakh villages in
the counlry out of which 1.90 lukh
villageg are the problem villages cven
ioday. They are the villages where
there ig the problem of drinking waler,
These problem villages have heen
calegorised in the Sixth Five Year
Plan and the reasons and causes of
those problem villages have been cnu-
merated and they are:

(i) Where no assured source of
drinking water exislts within
a reasonable dislance:

(ii) Where sources of water sup-
ply suffer {from  epidemic
disscases, viz., cholera, guired
worms, ele,

(ii1) Where waler sufiers  from ex-
cesg salinity, iron, fluorides or
other toxic elements hazar-
dous to health;

Sir, keeping in view 'this the 1.90 lakh
villages which have been identified ‘as
problem villages necd immediaie
drinking  waler supply  schemes.
Now the question is this: How far and
to what extent we shall be able to
meet the needs of the country in this
regard? Forlunately there is an inter-
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national aggency which is knawn as In-
terpational Crinking water Supply and
Sanitation Decade  Agency. This
Agency is dealing with the problem of
drinking water thraughout the waorld,
There is an  assurance on behalf of
that agency that by 1990 the whole
universe will be having water supply,
that is, at leasi there will be one
source of supply in one village or in
ane localify. I would like to refer to
the actual estimate. What are the
number of problem villages to which
we ‘have to provide drinking water?
I will enumerate some of them:

Rajasthan 24,000
Madhya Pradesh 28,081
Asgsam 17,655
Gujarat 6,718
Himachal 10,245
Kashmir 4,809
Orissa 11,286
U.P. . 30,736
W. Bengal 27,306
Delhi (U.T.) 166
Karnataka 1,000

There are some other States alsa.
The total comes to 1,90,000 problem
villages. Now the question ig this:
How much amount is provided under
the gth 5 year plan for drinking water
facility? Only Rs, 213 crores is there.
under the 6in 5-year plan. The ex-
pectation is that by 1990 we shall be
able to provide drinking water to all
villages, With these meagre resources
how would it be passible to provide
drinking water to all these problem
villages? In this cennection I may
refer {o the Pelhi §tatesman which in
ity issue dated 15th February, 1982
says as follows:—

“One study suggests that at cur-
reny prices, outlays of af leas
Rs. 1250 crores a year will be needed
for the next 20 years to provide
adequate drinking water and sanita-
tion to the entire pepulation. Aganst
a8 peed, accarding ta anether estimaie
of Rs. 1500 crores, during the Inter-
nafional Drinking Water Supply and
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‘Sanitation Decade 1981—50), no
move than Rs. 4,000 crores will be
available during the Sixth plan.”

So, what ] wish to submit is this:
This International Agency will he able
to glve only Rs. 4,000 crares for our
country. With thig amoynt it will not
be possible to give drinking water
facility to all these villages. You may
calculate the tptal amount including
the amount which comes in the next
5 years under the 6th § year plan, and
this amount coming from the Interna-
tional Agency. Even if you take the
total amount, you will find, this total
amount js not sfficient for this purpose.
The question now is this: How can we
develop an agency at the nalional level
which can monitor and advice on

‘technical points and render necssary

assistance so that pilot projects may
be prepared? We are lacking in SO
many things in the country. There is
no infra-structure available in the
country in many  spheres, we
are lacking in technocrats.
We are lacking in other machinery
which is needed at the national level.

MR. CHAIRMAN: 1 may inform the
hon, Members that there is a large
number of hon. Members’ names in
the'list who want to speak on the sub-
ject. They have expressed their
desire, Therefare, Mr. Ram Singh
Yadav, I would request you to con-
clude your speech within two to
three minutes.

SHRI RAM SINGH YADAV: This is
an important subject. If necssgry,
the time of the House may be extend-
ed for this.

MR. CHAIRMAN: That is another
matter. But 1 may tell you that{ you
have already taken 4 minutes op the
previous day and f{oday about 9
minutes you have already taken, Yau
may canclude in another two or three
minytes’ {ime. Th?re are 8o many
nampag in the ligt and we have to ac-
commodate them,

SHRI RAM SINGH YADAV: Now,
coming to Rajasthan, as I have sub-
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mitted earlier there are about 24,000
villages at present which are not
having drinking water facility. The
problem is so acute that in so many
villages in Rajasthan, the drinking
water is fetched by the people from 35
or 6 miles away from their dwelling
place and sometimes even 10 miles
away from their place. The villages
have not got even a single source of
drinking water. I am happy to say
that the hon. Minister of Parliament-
ary Affairs and Works and Housirg
Shri Bhishma Narain Singh, had
issued a statement in which ke had
mentioned that the State Governments
will see to it that every problem vil-
lage shal] have at least one source of
drinking water so that polable watler
may be provided to the residents of
the locality or the village. He also
menioned that the financial help need-
ed for the purpose will be made avail-
able by the Government of India. Sir,
a letter {o this effect has been issued
in the month of February, 1982 by the
Government of India.

Now, Sir, although the Government
of India is taking very active irterest
in this and it is seized of the enor-
mous problem which is being faced by
the whole country, there are some fac-
tors which need immediate considera-
tioin by the Ministry concerned. Here
I would like to make some suggestions.
Fiirst at the national 1level there
should be 5 Corporation which should
be named as “National Drinking Water
Supply and Sanitation Corporation’
and the functiong of that Corporafon
should be that it should see to it
that the drinking water supply is made
available to all the wvillages of the
country and speclal projects are pre-
pared for those greas which gre desert
areas, which are hilly greas, etc. The
special projects should be prepared
and monitored and they should be
rather drafted by the Government of
India at the natlonal level because the
States would not be in a possition to
cope up with the tremendous problem
during all this period of 34 or 35 years.

My second cuggestion iy that the
mecessary fund should be sought from
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the International Financial Institutions
or the Agencies because the 1equire-
ment of fund is so large that it cannot
be met at the national level, There-
fore, we should seek the help of the
World Bank or the I.M.F. or other
International Agencies like the UNDP
or whatever may be so that these spe-
cial projects for providing drinking
water to the villages, may be financed
at the International Agency level.
The most important point js that even
today, we do not have any sort of
machinery at the national level s0
that it can guide, it can advise, it can
prepare and it can monitor those pro-
jects which are necessary for the pro-
vision of drinking water. Therefore,
Sir, it is very necessary to create a
cell of the technocrats having speciali-
sation in that technology. That cell
as a matter of fact should give guia-
ance, advice te all States of the Union
of India.

My last suggestion is that in those
States where this problem is acute
and the financial position of the State
is tight, as for example, it is in the
case of the State of Rajasthan, which
has drawn an overdraft of rupees
three hundred and forty crores, in
such States the money spent on the
drinking supply schemes should be
adjusted against the (Central assist-
ance amount and the overdralt
amount should be written off so far
as the water supply scheme is con-
cerned.

Wiith these suggestions I submit {o
the Hon. Minister to consider all these
suggestlons and see that the drinking
water supply facility i provided in all
the villages, A% last one source of
water supply should be provided in

each village, speclally in the desert
and the hill areas.
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SHRI CHITTA BASU (Barasat) :
Sir, I rise to support the Resolution,
moved by our esteemed friend, Shri
Virdhi Chander Jain. The Resolution
stresses the need to sanction more
money for projects far supply of water
in rural areas. : s

So, far as Government is concerned,
it does not lack in promising or holding
out promises. In regard to the supply
of water to the rural masses, the pro-
mises of the Government are equally
very much bright. If you go through
the history of planning in the coun-
try, right from the First Plan the ne-
cessity for the supply of safe drink-

ing water to the rural areas has been
stressed. .

The First Plan is on record to say
that “the provision of such adequqte
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water supply is a basic requirement
and should receive the highest pri-
ority”. This is how the First Five
Year Plan identified the problem and
they alsp assured the people that sufe
drinking water would be supplied by
the Government. Now, let us see what
has been the actual achievement.
According to information available
from the Government, even today there
are more than 2 lakhs problem wvil-
lages where there is no scope for sup-
ply of drinking water in the wlwle
country.

Sir, if we look at the expenuiture
incurred during the last 5-year period,
we would find that only Rs. 1,076
croreg have been spent both by the
States and the Centre towards the
project of supplying drinking water
to rural areas. Of course, the Gov-
ernment of India has come out with
the promise that during the Sixth
Five Year Plan they have allocated an
amount of Rs. 2,700 crores {for this
project and by 1985 water will be
supplied to all the problems villages
and there shall not be any problem of
drinking water throughout the coun-
try. This is the promise held oui by
the Government upto this day. MY
point is that this will remain in a
hoax. The infrastructural arrange-
ment the managerial arrangement and
the condition of the flnances do not
hold out the promise that »ven this
promise, viz. that all the problem vil-
lages would be covered by the end of
1958 will pe retlised. Sir, the num-
ber of problem villages, as I have mens
tioned, was 1.93 lakhs ag on 1lst April
1980. During the year 1980-B1 the
Government statisti¢s say that only
23,276 villages were covered, leaving
1.69 lakhs of villages, roughly 1,70,000
villages, stil} to be covered during the
coming three years. If the targe: of
the Government is to be reached then
during the period of 3 years ffom now,
1,70,000 villages are to be covered.
This ig the magnitude of the probleuss.
If you go through the performance of
the Government for the last three
years. you would find that in 1978-
79, 20,920 vilages were covered, In
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1979-80, 22,822 villages were covered.
In 1980-81, 23,317 villages were cover-
ed. On an average 22000 villages
have been covered in a year. Now,
you have got the problem of covering
1,710,000 villages and so you are to
cover more than 58,000 villages In a
year. Therefore, it is practically im-
possible for this Government to cttain
this target which they could noet do
sb during the last fhree dacades.
Never has there been an occasinn when
they have been able to cross the limit
of 22,000 villages a year, Now, if
they are willing to reach the target
by the year 1985, about 50,000 villages
ought tu pbe covered actually. The
question 1 want to pose to the hon,
Minister is this: Is it possible 1nr them
if they want to reach the carget ?
What additional arrangement both
managerial and financial, have they
made ? That is the crux of the cues-
tloan which the hon. Minister should
answer.

Agaln the main constraint is the
constrain of funds. The Sixth Five
Year Plan allocated Rs, 2,000 crores.
Of this amount, Rs. 1,400 crores are G-
the States. The States are to mobii-
lise Rs. 1400 crores and ‘the Ceitre
will give an amount of Rs. 600 crotes.
Therefore, the eontire emphasis, the
prospect of fhe success of the pro-
gramme rests on the mobilisation of
the funds, About Rs. 280 crores a
Yeéar is to be szpent by the Stares and
RS. 136 trores by the Ceéntre That is
the preportion. During the aArst year
of the Sixth Five Year Plan i.e. in the
year 1980-81 the Central Governinent
released only Rs. 84 crores whereas
they were to release Rs. 120 croves.
Therefore, there is a gap betwaen the
amount released and the amount to
be released.

Lastly, as you know the reshurces
of the State Goverhments are limited
and in elastic whereasthe needs of the

,people of the States are elastic. They

go on increasing, In a State like that
of West Bengal there i a problem of
supply of drinking water to the vil-
lages. This is not only the guestion
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of Rajasthan alone, Might be, the pro-
blem ovér there is acute, the problem
of hilly areas is very much acuts.
There is mo doubt about it. There
should be speclal consideration for
desert and hilly areas. Rut on the
other hand the question remains how
much money or fund the Centrul Go-
vernment makes available to the Sta-
tes. The States as I have mentioned
earlier have got limited resources.
Most of the States cannot provide ade-
quate funds for the implementation of
the programme. Now the Central Go-
vernment, particularly the Finance
Ministry an¢ the Planning “Jomm-'s-
sion have taken the view that
if the State Governments adopt
deficit  financing and if  they
the Reserve Bank
of 1India, 1to that extent the plan
allocation will be reduced. As far
as Rajasthan is concerned it has =x
heavy Reserve Bank overdraft. Natu-
rally the Government, the Finance
Ministry, the Planning Commission is
inclined to take the position that un-
less the oveérdraft is reduced their
plan allocation will be reduced. I am

not mentioning about West Bengal. I -

am mentioning about Rajasthan. The
Plan allocation in Rajasthan will be
reducéd to that extent. Even when
the question of supply of safe drirk-
ing water is conceérned, the State plans
are going to dQiscust that. The whole
problems iy the problem of liberal at-
titude, a pragmatic attitude of the
Central Government in regard to
funding or financing the State plan.
Sympathetic attitude is to be adopted

by the Central Goveriiment. I would,
#herefore, urge the Ceniral Covern-

ment, if they are inter¢sted to imuvle-
- ment the simple project of supplying
the minimum needs of lUfe l.e. drink-
ing water to the people, then they will
have to recast thelr plan and they
will have to revise their attitude to-
wards the States. It is a sad com-
mentary that even affer the six plans,
a vast mass of our country is being
denled the right to drink safe water.
" Tt should go as a shame to the Co-
vernment. It should go as a shame
to the planned economy. It should
g0 as a shame towards the efficlency
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of the Government. Therefore, I
would suggest that Government should
take recast their entire a-pproach, par-
ticularly in regard the minimum needs
in plan outlay.
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1. Drinking Water problems,
2. Rural Water Supply Programme.
3. Minimum Needs Programme,

4. Centrally-sponsored Rural Water
Supply Scheme.

5. 20-Point Programme.
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MR. CHAIRMAN : We are now at
the end of the time allotted. Is it

the pleasure of the House that time
should be extended ?

SHRI HARISH RAWAT (Almora) :
Yen, Sir. Time should be extended.

(Res.)

HON. MEMBERS: Time should be’
extended.

MR. CHAIRMAN : All right. Time

is extended till 545 for the time be-
ing.

SHRI CHITTA BASU : There is
another important reSolution which
should also be taken up.
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[SHRI CHINTAMANr FANIGRAHI in the
chair]

SHRI SATYASADHAN CHAKRA-
BORTY  (Calcutta  South) . Mr.
Chairman, Sir, at the very outset, I
would thank sincerely Shri Virdhi
Chander, Jain for introducing this
very important resolution and pro-
viding an opportunity to us to discuss
a guestion which. to my view, is sup-
remely important.

I understand that in Rajasih4n
mainly the probiem is of water. 1 have
my own experience. I was in Jaisal-
mer, I was in Jodhpur and I saw wiia
my own eyes how in the distant vil-
lages the people go out to fetch water.
It is difficult to believe that a family
has to employ one male or femaie
. only to fetch drinking water. There
is not oniy the problem of drinking
water, but also of the water for irri-
gation.

But here I must confine mys=1lf to
the problem of drinking water. So, I
support the contention of the Ion.
Member. I also feel that he has
rightly vointed out to the crux of the
problem thai there should be more
central assistance to the States.

Sir, you know that under the pre-
sent sef up, because of the division of
financial powers, the State overn-
menis have very little veasources.
Our Constitution is a peculiar one in
the sense that most of the welfive uc-

164 1S—10,
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tivities rest with the State Govern-
ments—education, health, sanitation,
provision of drinking water and all
that. But the most elastic sources of
revenue are with the Central Govern-
ment. The Central Government is
taking away the financial powers of
the States more and more. Sometimes
we talk of West Bengal, but thiz is
not the question of one State only.
All the States are suffering from lack
of resources. And they ought to im-
plement their programmes because
you know that the State Governments
are committed to the veople of their
respective States for the implementa-
tion of the programmes. Therefore,
they have got to come to ihe Cealre
almost as a beggar. And it all depends
upon the Central Government wnethwr
it will extend its financial assistance
to the States or not, Mr. Chairmaan,
Sir, you will be astonished to know
that some of the rights of the States
to raise their funds have aiready been
curtailed. You know that the major
source of Slate finance is sales-tax.
Now, moves are afoot even to curtail
that power of the States so that the
State- Governments remain in rerpe-
tual dependence on the Centre. Ia this
connection I would like to point out
one statement of Shri Ambedkar, one
of the makerg of our Constitution. He
said that the States and the Centre are
partners. The States are not depend-
ent either financially or in executive
sphere or in legislative sphere on the
Centre. But gradually we And that
these powers of the States 1ire being
taken away by Centre, by methods
which are not always democratic.
That is the main problem.

And when we discuss the question
of safe drinking water, I relate one ex-
perience of mine. Not very far from
Delhi, we have quarries near Farida-
bad. 50,000 people work in the quar-
ries, as stone crushers. They come
from Rajasthan, Orissa, Madhya Pra-
desh—Adivasis angq Scheduled C(‘astes.
And it is only 15 Kms. from Delhi.
There you will find that they ara not
provided with either tap water or {ibe
well water; the rain water which ig
stored there, is shared by the cattle
and human beings, together. I: is
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15 miles from Delhi. Anyone can £0
and see the quarries. Sometimes we
talk of our progress. We are one ot
the 5 or 10 leading industrial coun-
tries of the world. But in this courtry.
you will find that from the same
stream, cattle and human beings dvink
water.

In India, most of the diseaSes are
water-borne. And our children gere-
raily suffer because of this unsafe
water. One of the civilized Tonditions
of existence ig safe drinking water.
Unfortunately, we find to-day that
most of the villages have no sourcve of
safe drinking water, either modern or
conventional.

We talk of plans, we talk of 50 many
big things; but whal affects our ordi-
nary people, we cannot provide them.
I urge upon the hon. Minister to seri-
ously think about this matter. 1 re-
member that. during the Janaia- re-
gime—you know we have many diiler-
ences with them, but we are ore in
defending democracy—thev cid two
very good things, one of which was
the Food for Work Programme. This
wag the only programme after Inde-
pendence where the most exploited
sections of the peopie were getling
something directly {from the State.
That has been scrapved. During the
Janata regime, they also emphasized
this drinking water problem. They
made it a programme to ensure that
every village should have this drink-
ing water. They made it one of their
major points. I want that ‘his Go-
vernment shoulq also make thiz one
of their major points.

We are talking about so many big
things, but people want food, el .ica-
tion, primary sanitary conditions and
conditions of heaith. But unfortuna-
tely most of our people are unahi: to
get them, in gpite of so much of our
development. In the cities, we see
multi-storeyed buildings and 5-Star
hofels. Asiaqd is also there. But when
we go to the village, if any one asks
us @ “What has Government done for
me?’ we have no answer. In my
village, I have no school, For fuel,
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I am still to depend on firawnod
which I bring f{rom the forests; anu
for drinking water, I absolutely de-
pend on what Nature has nrovideu;
and when Nalure has not grovided, 1
absolutely depend on luck. So, this
is the conflict which we find jn India.
It has been mentioned in this Resouu-
tion that particularly peop.e in {he
hilly areas and desert areas aie the
worst sufferers. Sir. I know tne Siatc
You come from, and I have also travel-
led in some parts of your State where
Adivasis live. 1 saw there that there
is no provigion {for safe driakipg
water. They are almost living in
the forest in the primitive condi-
tions. The human civiiization has
marched forward. We are talking of
development of science and iechnolo-
gy and going to space, but here, in
India, we have milliols of our bLiro-
thers and sisters who live in the for-
ests. Completely they are denied cven
the minimum reguirements that are
necessary for civilized existence., You
are talking of doing big things. You
go and talk of big things but do some
thing, notl very big programmes, but
this simple thing for our common peo-
p:e, the people who are paying taxes.
The Government js getting money and
the money iz coming from th=s pesylc
when they gpurchase things. When a
man purchases bidi or a match box
or cloth, he pays the Government
some money. In return, what are you
giving him?

All the investment, all your empha-
sis is on urban areas, on urban de-
velopment. The villages, the rural
areas are the worst exploited areas.
They do not want cars; they do not
want all luxurious items. They want
food, education and  health. Son, I
would request the Government to give
a serious thought to it. 'This is a
very acute problem. If you go through
the records, you will find that most
of the diseases in most of ‘he-willages
which the people suffer from uace
water-borne diseases. In the absence
of safe drinking water, two 1hings are
eating into our vitals. One is the
mal-nutrition and another is not get-
ting safe drinking water.
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So, while whoieheartedly supporting
thig resolution. requesting the House to
adopt this resolution unanimously, 1
would request the Central] Govern-
ment, particularly {he hon. Minister to
give a serious thought to it and .see
that the Central Government makes
available morzs assistance to the Sta-
les.

There are multipie agencies for do-
ing the work; they should have one
apex body so that all the work can be
coordinated. Let there be no multiple
agencies; some apex body should be
there so that the work can he co-
ordinated. Whatever you spend on
this, you should spend in a weil-plan-
ned manner. 1 think the LIC, the
commercial banks and other financial
institutions, Unit Trust can also madake
fund available for this important
task, that is making safe drinking
water available to all the villages,
particularly to the desert areag and
hiil areas
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It has now been decided that the

Government of India, with the co-

operation of the various Stale Gov-

ernments, would endeavour with

achieve the following :

(i) 100 per cent coverage with
water supply in the urban areas;

(ii) 100 per cent coverage with
water supply in the rural areas,
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(iii) 80 per cent of the urban popu-

lation to be covered with either

sewerage system or stnitary

{oilets connected to safe dispo-
sal systems; and

(iv) 25 per cent or more of the
population to be covered with
sanitary toilets ijn the rural
areas.”

K That means -the rural areas, where the

problem is more acute and bad, have
Deen given the lowest priority.
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MR. DEPUTY-SPEAKER :  Mr.
Minister will intervene.

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI BRAJAMOHAN MO-
HANTY): Sir, I am very much thank-
ful to the mover of the resolution for
the reason that one of the most im-
portant problems of the people has
been brought to the notice of 1ihe
House. I am also grateful to the hon.
Members who have participated in the
debate and expressed their concern
regardiag the problem of drinking
water ..nd more particularly in rural
areas.

MARCH 26, 1982
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At the outset, I want to assure the:
House that the Government also sha~
res their concern. But I would glace:
before the House the magnitule anu
the dimension of the problem and how
the Government have approached it,
to solve it, during the course of suc-
cessive Plan periods. ‘

In the year 1972 it was identified
that there were 1,52,000 villages in
the country which were problem vil-
lages and it was decided to maxe ar-
rangements for drinking water there-
in. Till the end of March, 1980 we had
covered 95,000 villages, But in the
Sixth Five Year Plan some re-asses-
sment was made and it was identified
that 1.9¢9 lakh villages were problem
villages. By the end of the Sixth
Plan, we have to cover those villages.
You know that in between the hon.
Prime Minister has placed the 20-
Point Programme  before the nation.
In the 20-Point Programme it has
heen assessed and identified that pre-
blem villages are 2.31 lakhs. That is
because, on account of drought the
State Governments could 1dentify
some more villages which had been
left out. So, they should be inclnded,
Taking into account all the villages
identified by the States, now 1he tctal
number js -2.31 lakhs.

SHRI CHITTA BASU: So, the prcb-
lem is bigger now.

SHRI BRAJAMOHAN MOHANTY:
Definitely bigger. Therefore, for
your appreciation I am placing the
problem befpore the House. You also
know that Sixth Plan gllocation for
drinking water supply is Ra. 2007
crores. It must be compared with
Rs, 429 crores which were allocaled
in the Fifth Plan. OQut of Rs. 2007
crores, Rs, 1407 crores are to be dis-
tributed to the State Governmentls
after negotiation under what we call,
the minimum needs programme Rs
600 crores are to be allocated on cer-
tain basis for accelerated water sup-
ply programme, After the 20-Point
programme has been accepted by the

-
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‘Government NDC and by the’Confe~
rence ¢f the Urban Development
Ministers which was held in the first
‘week of February 1982——It is heing
‘considered as a national programme—
‘it has heen decided that we have to
cover 2.31 lakh villages during the
Sixth Plan period. For that, the Go-
vernment of India is conscious. And
radditional resources are also bheing
:raised.

For the information of the hen.
"Members, I am placing the Resolution
~of the Ministers’ level conference of
all the State Governments and Union
Government. That will perhaps
‘throw much ligcht as to how the prob-
‘lem is being tackled not only by the
"Union Government but also by the
State Governments and how a na-
‘tional approach has been given to it.

So far as the devolution of federal
finance is  concerned, I  would not
deal with that point. Mr. Chakra-
‘borty is always tempted about the de-
volution of central finance. But this
is not the occasion when this should
"he debated.

We are all concerned with this pro-
gramme. Rural water supply is a
state subject and all the projects are
being operated by the State Govern-
ments, So, naturally, in the course of
implementation if there is anywhere
any defect, thaf is a matter to be
looked after by ihe State Government.

In the Ministerial level Conference,
a decision was taken on how the re-

sources. both Central and State, are to

be allocated. a set of guidelines have
‘been evolved and communicated fo
ihe Chief Ministers and all the State
Governments ‘in January last. These
guidelines have also been endorsed
by the Ministerial level Conference
held in New Delhi. Naturally, it is a
collective  responsibility of both the
Union and State Governments. I can
assure the House that the Union Gov-
ernment will do whatever is possible
vith their wesources, because the ini-
‘tiative itself has come from the Frime
Minister, who is very much concerned
about the supply of drinking water in
the rural areas, That is why the

-

. come under the

(Res.)

whole problem is being apprecached
more vigorously and efforis are being
made tou tackle the problem.

Another problem  which is very
much gagitating the members is the
acute drinking water supply problem
in Rajasthan. The hon, Member,
perhaps the mover of the Resolution,
referred {0 the Sixth Plan document,
where it has been said that those vil-
lages where the provision of drinking
water js costly will be attended to
later on. My submission is that ap-
proach of the Sixth Plan has been
changed and superseded by the 20-
Point Programme. Now we have to
cover all the problem villages. irres-
pective of whether it is costly, it is a
desert or hill area, before the end of
the Sixth Plan.

So far as Rajasthan is concerned, if
there is no source of water available
within a radius of one mile or upto
a peth of 50 feet, that village will
category of problem
and Scarcity villages. As such, they
will pe provided water under the
State Minimum Needs Programme
and the Central IRD. programme. So
far as hilly areas are concerned, it
has been decided that climb down or
climb up of 100 metres will be equal
to a distance of one mile. Therefore,
such villages will also come under the
calegory of Problem and Scarcity Vil-
lages.

For the  Accelerated Rural Water
Supply Programme during 1980-81 we
gave Rs. 559.10 lakhs. In 1981-82 for
the same  scheme we  have given
Rs. 1.435.42 1lakhs. Besides, the ad-
vance Plan assistance for drought re-
lief aporoved by the Central Govern-
ment in 1980-81 was Rs., 935 lakhs and
in 1081-82 it is Rs. 1,715.08 lakhs. Be-
sides, we have assisted them with 36
rigs. Further, tertain externally assi-
sted bilateral projects are going on.
For instance, in Rajasthan a water
supply and sewerage Project. assis-
ted hy the World Bank, is under im-
plementation. An agreement -with the
World Bank was signed in June 1980.
The credit closing date is 31st Decem-
ber 1985. The project is estimated to
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cost about Rs. 138 crores, of which
the World Bank credit will be S §80
million. The project is intended to
" provide safe drinking water supply in
about 2000 villages spread over 10
districts.

Another Project is also about to be
launched, the agreement for which is
to be signed very shortly, In Hima-
chal Pradesh also a number of pro-
jects have been taken up with exter-
nal assistance. The whole problem is
a very difficult problem and it requires
the cooperation and collective effort
of all. It is not only the Government
of India alone or the State Gcvern-
ments alone that can solve the prob-
lem. So, a comprehensive approach
is now Dbeing . made and with
your cooperation—are expecting that
we would solve the roblem before the
end of Sixth Plan,

So far as this Resolution is concern-
ed, my submission is that it need not
. be pressed here, rather I would oppose
the Resolution because it is not reces-
sary in the background of the situa-
tion that I have placed before the
House.
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MR. DEPUTY-SPEAKER: Do you

want to withdraw the Resolution on
the reply given by the Minister?

SHRI VIRDHI CHANDER JAIN: I
will have to withdraw, Sir.

MR. DEPUTY-SPEAKER: Is it the
pleasure of the House that the Resclu-
tion moved by Shri  Virdhi Chander
Jain be withdrawn?

The Resolution was, by leave, with-~
drawn,

17.51 hrs.

RESOLUTION RE., CONTINUOUS
RISE IN PRICES OF ESSENTIAL
COMMODITIES AND NEED FOR
TAKING .STEPS TO AMELIORATE
CONDITION OF TOILING MASSES

SHRI K. A. RAJAN (Trichur): I beg
to move:

“This House notes with grave
concern the continuous and un-
cheked rise in price of essential
commodities and consequent deterio-
ration in the living and working
conditions of all toiling people ana
the measures taken against the
trade union rights and liberties of
workers and cal]ls upon the Gov-
ernment to take effective steps to
ameliorate the condition of the toil-
ing masses.”

Sir, my Resolution is quite explicit
and clear we are very much con-
cerned and the whole country is very
much concerned regarding the rise in
prices of essential commodities. The
House had so many gceasions to dis=
cuss those issues on various items
which have been introduced in this
House. If at all any difference is
there. anv controversy is therz, on
the question of rise in prices, the only
controversy js on the temypo and the
rate of increase of prices of essential
commodities

- 8ir, in the.last so many years, we
are experiencing this phenomenon in



